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Scope of Cover: 

 

Policy may be extended to cover the above subject to following: 

 

Additional expenses of rent for an alternative accommodation in respect of nonmanufacturing risks may be covered on 

the following basis: 

 

a. The cover may be granted for non-manufacturing premises only. 

b. The cover may be granted under the Policy and not under Consequential Loss (Fire) Policy. 

c. The period of Indemnity may be limited to the period during which the original premises remain untenantable 

as a result of occurrence of perils insured against. Maximum indemnity period not to exceed 3 (three) years. 

d. The additional expense recoverable under the policy may be additional rent actually paid i.e. the difference 

between the new and the original rent only. 

e. Certificate from the Local Municipal Authority or an Architect to the effect that premises in question are 

untenantable will be accepted as adequate proof of the fact that the premises,in fact, have become untenantable). 

f. Insurance should be granted against Fire, Riot, Strike, Malicious and Terrorist Damage and Earthquake (Fire & 

Shock) and other Extraneous Perils. Cover against Riot, Strike, Malicious and Terrorist Damage should be 

granted only if it involves actual physical damage to the building. The cover does not intend to pay, if for 

instance, the insured's entry is barred by strikers, demonstrators and similar occurrences. 

g. The cover may be limited to buildings other than those of "Kutcha" construction. 

h. The area for alternative accommodation may be equivalent to the area presently occupied. However, no 

restriction will apply in respect of locality for the alternative accommodation, 

so long as the alternative accommodation is taken in the same city of town. 

i. Cover may be permitted to the tenant as also to the Owner -Occupant. Further, in respect of the Owner-

Occupant, the alternative accommodation may be limited to the area presently under his occupation. 

j. For the Owner-Occupant, since he will not be paying any rent based on the area occupied by him (in comparison 

with the actual rent being paid by the tenant in the same building or similar buildings in the same locality) the 

standard rent based on the rateable values fixed by Municipal/Revenue Authorities for tax purposes may be 

treated as the original rent for the purpose of this insurance. 
k. It will be compulsory for 

I. the Owner-Occupant to insure both building and contents. 

II. the tenant to insure the contents of the premises for which he is seeking this extension 
 

Endorsement wording for insurance of rent for alternative accommodation Tenant or Owner-Occupant 

 
“It is hereby declared that in the event of the premises described in the policy and occupied by the insured, hereinafter 

referred to as 'PREMISES' being destroyed or damaged by any Insured Peril as to become unfit for occupation and the 

insured in consequence taking up alternative accommodation, the Company shall, subject to special conditions set out 

herein,indemnify the insured against the additional rent (as explained herein) which the insured is called upon to bear 

for the period beginning from the date of operation of any of the Insured Perils until the 'PREMISES' is rendered fit for 

occupation such period not exceeding such reasonable time as is required to restore the premises with due diligence to 

a condition fit for occupation or the maximum indemnity period of ......... months whichever is earlier. 

 

Provided that the liability of the Company shall not exceed Rs. .............. the sum insured hereby. Provided further that 

if the sum produced by applying the monthly additional rent, borne by the insured for the alternative accommodation to 

the maximum indemnity period is more than the Sum Insured hereby, the liability of the Company shall be 

proportionately reduced. 
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SPECIAL CONDITIONS: 

 

1. This insurance shall apply subject to the condition that the PREMISES occupied by the insured, whether as owner 

or tenant, forms part of a building not being "Kutcha" Construction. 

 

2. If the area of alternative accommodation taken by the insured is more than the area of the PREMISES occupied by 

the insured, the additional rent borne by the insured for the purpose of this insurance shall be deemed to be that 

proportion of the additional rent actually borne by the insured as the area of the PREMISES which was in the 

insured’s occupation bears to the area of the alternative accommodation taken by the insured. The insured shall be 

at liberty to take alternative accommodation in any locality so long as it is within the Municipal limit of the city or 

town in which the PREMISES is situated. 

 

EXPLANATION 

 
Additional Rent: If the insured is the Owner-Occupant, the additional rent borne by him is arrived at after deducting 

the standard rent of the premises from the actual rent paid for the alternative accommodation. The standard rent shall 

be based on the ratable values fixed by the Municipal/ Revenue authorities for tax purposes. 

 

If the insured is a tenant only and for safeguarding his legal tenancy rights is obliged to pay rent for the premises even 

during the period when it is not fit for occupation, the additional rent borne by him is the actual rent for the alternative 

accommodation. If the insured is a tenant and is not obliged to pay rent for the premises during the period when it is 

not fit for occupation, the additional rent borne by him is the actual rent paid for alternative accommodation taken less 

the rent which he was paying for the premises immediately prior to the same being damaged or destroyed by Insured 

Perils and rendered unfit for occupation. 
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Grievances  

 

If You have a grievance about any matter relating to the Policy, or Our decision on any matter, or the claim, You can 

address Your grievance as follows:  

 

1. Our Grievance Redressal Officer  

 

We do our best to ensure that our customers are delighted with the service they receive from us. If you are dissatisfied 

we would like to inform you that we have a procedure for resolving issues. Please include your Policy number in 

any communication. This will help us deal with the issue more efficiently. If you don’t have it, please call your 

Branch office.  

 

First Step Initially, We suggest you to contact the Branch Manager / Regional Manager of the local office which 

has issued the Policy. The address and telephone number will be available in the Policy.  

 

Second Step Naturally, We hope the issue can be resolved to your satisfaction at the earlier stage itself. But if you 

feel dissatisfied with the suggested resolution of the issue after contacting the local office, please e-mail or write to 

Grievance Cell, HO, headed by a senior executive which will be directly under the control of the MD at the below 

mentioned address 

 

Contact Person:  Chief Compliance and Grievance Officer 

Contact Address:  Shriram General Insurance Co. Ltd. 

  E-8, EPIP, RIICO Industrial Area, Sitapura, Jaipur – 302022 

Grievance Cell No:  1800-103-3009, 1800-300-30000 

E-mail ID:  md@shriramgi.com 

Fax No.:    91-141-2770693 

 

2. Consumer Affairs Department of IRDAI  

a. In case it is not resolved within 15 days or if You are unhappy with the resolution You can approach the 

Grievance Redressal Cell of the Consumer Affairs Department of IRDAI by calling Toll Free Number 

155255 (or) 1800 4254 732 or sending an e-mailto:complaints@irdai.gov.inYou can also make use of 

IRDAI's online portal - Integrated Grievance Management System (IGMS) by registering Your complaint 

at igms.irda.gov.in.  

 

b. You can send a letter to IRDAI with Your complaint on a Complaint Registration Form available by clicking 

here. You must fill and send the Complaint Registration Form along with any documents by post or courier 

to General Manager, Insurance Regulatory and Development Authority of India (IRDAI), Consumer Affairs 

Department - Grievance Redressal Cell, Sy.No.115/1, Financial District, Nanakramguda, Gachibowli, 

Hyderabad-500032.  

 

c. You can visit the portal https://www.policyholder.gov.in/  for more details.  

 

 

3. Insurance Ombudsman  

You can approach the Insurance Ombudsman depending on the nature of grievance and financial implication, 

if any. Information about Insurance Ombudsmen, their jurisdiction and powers is available on the website of 

the Insurance Regulatory and Development Authority of India (IRDAI) at www.irdai.gov.in, or of the General 

Insurance Council at www.generalinsurancecouncil.org.in, the Consumer Education Website of the IRDAI at 

http://www.policyholder.gov.in, or from any of Our Offices. 
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Ombudsman Offices 

 

Jurisdiction Office Addresses 

Gujarat , Dadra & Nagar Haveli, Daman and 

Diu  

Insurance Ombudsman Office of the Insurance Ombudsman 

2nd Floor, Ambica House, Nr. C.U.Shah College, 5, Navyug 

Colony, Ashram Road, AHMEDABAD – 380 014 

Tel.079- 27546150/139, Fax:079-27546142 

E-mail: bimalokpal.ahmedabad@gbic.co.in 

Karnataka Insurance Ombudsman Office of the Insurance Ombudsman 

Jeevan Soudha Building, PID No. 57-27-N-19 Ground Floor, 

19/19, 24th Main Road, JP Nagar Ist Phase, BENGALURU – 

560 078 

Tel. 080 – 26652048 / 49 

E-Mail: bimalokpal.bengaluru@gbic.co.in 

Madhya Pradesh & Chhattisgarh Insurance Ombudsman, Office of the Insurance Ombudsman 

JanakVihar Complex, 2 nd floor, 6, Malviya Nagar, Opp. Airtel 

Office,Near New Market, BHOPAL - 462 003 

Tel. 0755-2769201/02 Fax:0755-2769203 

E-mail: bimalokpal.bhopal@gbic.co.in 

Orissa Insurance Ombudsman, Office of the Insurance Ombudsman 

62, Forest Park, BHUBANESHWAR – 751 009 

Tel.0674-2596461 / 2596455, Fax - 0674-2596429 

E-mail: bimalokpal.chandigarh@gbic.co.in 

Punjab, Haryana, 

Himachal Pradesh, 

Jammu & Kashmir, 

Chandigarh 

Insurance Ombudsman Office of the Insurance Ombudsman  

S.C.O. No.101, 102 & 103 2nd floor, Batra Building, Sector 17-

D , 

CHANDIGARH – 160 017 

Tel.: 0172-2706196 / 2706468, Fax: 0172-2708274 

E-mail: bimalokpal.chandigarh@gbic.co.in 

Tamil Nadu, Pondicherry Town and Karaikal 

(which are part of Pondicherry) 

Insurance Ombudsman Office of the Insurance Ombudsman 

Fatima Akhtar Court , 4th Floor, 453, Anna Salai, Teynampet, 

CHENNAI – 600 018 

Tel. 044-24333668 / 24335284, Fax: 044-24333664 

E-mail:  bimalokpal.chennai@gbic.co.in 

Delhi Insurance Ombudsman Office of the Insurance Ombudsman 

2/2 A, Universal Insurance Building. Asaf Ali Road, NEW 

DELHI – 110 002 

Tel. 011-23239633 / 23237532, Fax: 011-23230858 

E-mail: bimalokpal.dehli@gbic.co.in 

Kerala,Lakshadweep, 

Mahe-a part of Pondicherry. 

Insurance Ombudsman, Office of the Insurance Ombudsman 

2nd Floor, Pulinat Building, Opp. Cochin Shipyard, M.G. Road,  

ERNAKULAM – 682 015 

Tel.: 0484 - 2358759 / 2359338, Fax:0484-2359336 

E-mail: bimalokpal.ernakulam@gbic.co.in  

Assam, Meghalaya, Manipur, Mizoram, 

Arunachal Pradesh, Nagaland and Tripura 

Insurance Ombudsman Office of the Insurance Ombudsman 

Jeevan Nivesh, 5th Floor, Nr. Panbazar Overbridge , S.S. Road, 

GUWAHATI – 781 001 (ASSAM) 

Tel. : 0361-2132204 / 2132205, Fax:0361-2732937 

E-mail:  bimalokpal.guwahati@gbic.co.in 

Andhra Pradesh, Telangana, 

Yanam and part of Territory of Pondicherry. 

Insurance Ombudsman, Office of the Insurance Ombudsman,  

6-2-46 , 1 st floor, “Moin Court”, Lane Opp. Saleem Function 

Palace, A.C. Guards, Lakdi-Ka-Pool, HYDERABAD – 

500004 
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Tel.: 040 - 65504123 / 23312122, Fax: 040-23376599 

E-mail:  bimalokpal.hyderabad@gbic.co.in 

Rajasthan Insurance Ombudsman Office of the Insurance Ombudsman 

Jeevan Nidhi – II Bldg., Gr. Floor,  Bhawani Singh 

Marg,JAIPUR - 302 005 

Tel.: 0141 – 2740363 

Email: Bimalokpal.jaipur@gbic.co.in 

West Bengal, Sikkim, 

Andaman & Nicobar Islands. 

Insurance Ombudsman, Office of the Insurance Ombudsman 

HindustanBldg. Annexe, 4th Floor, 4, C.R. 

Avenue,KOLKATA – 700 072 

Tel.: 033 - 22124339 / 22124340, Fax: 033-22124341 

E-mail : bimalokpal.kolkata@gbic.co.in 

Districts of Uttar Pradesh : 

Laitpur, Jhansi, Mahoba, Hamirpur, Banda, 

Chitrakoot, Allahabad, Mirzapur, Sonbhabdra, 

Fatehpur, Pratapgarh, Jaunpur,Varanasi, 

Gazipur, Jalaun, Kanpur, Lucknow, Unnao, 

Sitapur, Lakhimpur, Bahraich, Barabanki, 

Raebareli, Sravasti, Gonda, Faizabad, Amethi, 

Kaushambi, Balrampur, Basti, 

Ambedkarnagar, Sultanpur, Maharajgang, 

Santkabirnagar, Azamgarh, Kushinagar, 

Gorkhpur, Deoria, Mau, Ghazipur, Chandauli, 

Ballia, Sidharathnagar. 

Insurance Ombudsman, Office of the Insurance Ombudsman 

6th Floor , Jeevan Bhawan, Phase II,  Nawal Kishore Rd. 

Hazratganj,  

LUCKNOW – 226 001 

Tel.:0522- 2231330 / 31, Fax: 0522-2231310 

E-mail: bimalokpal.lucknow@gbic.co.in 

Goa, Mumbai Metropolitan Regionexcluding 

Navi Mumbai & Thane. 

Insurance Ombudsman, Office of the Insurance Ombudsman,  

3rd Floor, Jeevan Seva Annexe , S.V.Road, Santacruz (W),  

MUMBAI – 400 054 

Tel: 022-26106552 / 26106960, Fax: 022-26106052 

E-mail: bimalokpal.mumbai@gbic.co.in 

State of Uttaranchal and the following Districts 

of Uttar Pradesh: 

Agra, Aligarh, Bagpat, Bareilly, Bijnor, 

Budaun, Bulandshehar, Etah, Kanooj, 

Mainpuri, Mathura, Meerut, Moradabad, 

Muzaffarnagar, Oraiyya, Pilibhit, Etawah, 

Farrukhabad, Firozbad, Gautambodhanagar, 

Ghaziabad, Hardoi, Shahjahanpur, Hapur, 

Shamli, Rampur, Kashganj, Sambhal, Amroha, 

Hathras, Kanshiramnagar, Saharanpur. 

Insurance Ombudsman Office of the Insurance Ombudsman 

NOIDA 

Email: bimalokpal.noida@gbic.co.in  

Bihar,Jharkhand Insurance Ombudsman Office of the Insurance Ombudsman 

PATNA 

Email: bimalokpal.patna@gbic.co.in 

Maharashtra, Area of Navi Mumbai and 

Thaneexcluding Mumbai Metropolitan 

Region. 

Insurance Ombudsman Office of the Insurance Ombudsman 

Jeevan Darshan Bldg., 3rd Floor, C.T.S. No.s. 195 to 198, N.C. 

Kelkar Road, Narayan Peth, PUNE – 411 030. 

Tel.: 020 - 32341320 

Email: bimalokpal.pune@gbic.co.in 
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Clause L. Information about Us  

 

The Shriram General Insurance Company Limited   

Address: - E-8, EPIP, RIICO Industrial Area, Sitapura, Jaipur – 302022 

Web: - www.shriramgi.com  

E-mail: chd@shriramgi.com 

Customer Service: 1800-103-3009, 1800-300-30000 
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